
73 Wrltten Answers ASADHA 26, 1910 (Saka) Wrinen Answers 74 

HYDRO 

Himachal Pradesh 

1. Karcham Wangtoo HEP (MIS. Jai Prakash Ind. Ltd.) 

2 Malana HEP (MIS. Rajasthan Spinning & Weaving Mill) 

Uttar Pradesh 

1 Vishnuprayag HEP (MIS. JIL) 

2 Srlnagar HEP (MIS duncans Ind. Ltd.) 

THERMAL 

Haryana 

1 Yamunanagar TPS (Mls. Yamunanagar Power Co. Ltd.) 

Uttar Pradesh 

1 Rosa TPP (Ph I) (Mls. Indo-Gulf Fertilizers and Chemicals Corpn. Ltd.). 

Gujarat 

1 Jamnagar (Near Sikka) TPP Ph-l (MIS. Reliance Power Ltd.) 

2. Surat Lignite TPP (MIS 

' Madhya Pradesh 

1 Korba (West) TPP Extn 

2. Korba (East) TPS !MIS. 

Maharashtra 

1 Patalganga CCPP (MIS 

Andhra Pradesh 

GIPCL) 2x125 

(MIS, lnd~a Thermal Power Ltd. promoted by MIS. Mukand Ltd.) 2x21 0 

Daewoo Power (India Ltd ) 2x525 

Reliance Patalganga Power Pvt. Ltd.) 410 

1 Vlzag TPS (Hlnduja National Power Corpn Ltd, promoted by Mls. Ashok Leyland Ltd. 
lndla and MIS. National Power PLC U K.)  2x520 

2 Rarnagundarn Extn. (MIS BPL Power Project) (A.P Ltd.) 2x260 

Orissa 

1 Dubrl TPP (MIS Kallnga Power Corpn. Ltd.) 2x250 

Sewerage Diaporal Scheme 

819 SHRlMATl SUMITRA MAHAJAN : Will the 
PRIME MINISTER be pleased to state 

(a) whether the Madhya Pradesh Government has 
submitted any sewerage d~sposal scheme for lndore 
City to Central Government lor clearance; 

(b )  11 so, whelher any financial assistance is 
provlded by the Central Government to such schemes; 
and 

(c) ~f so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR U. VENKATESWARLU) : (a) to (c). The 
Government of Madhya Pradesh has submitted 
sewerage and sewage disposal scheme for lndore town 
In December, 1990 tor technical clearance. The State 
Public Health Englneering Department was asked to 

modify the proposal based on the comments of Central 
Public Health & Environmental Engineering 
Organisation (CPHEEO) and resubmit the same tor 
technical clearance. The State Government was last 
remanded in the manor in December, 1995. No financ~al 
assistance is provided by Central Government for such 
schemes. 

Operatlon of Scheme, and Project8 

820. SHRl AJlT KUMAR PANJA :Wil l  the Minister 
of PLANNING AND PROGRAMME IMPLEMENTATION 
be pleared to state . 

(a) the projects and schemes operating in various 
States and Union Terrbries for which hundred percent 
Central assistance is providad; 

(b) the fund released in this regard from 1981-92 
to lQQ5-96, project-wise, StalrRlnion Terrdory-wise; 




